COURT NO. 2
THE HONOURABLE SRI JUSTICE SUJOY PAUL
THE HONOURABLE SRI JUSTICE NAMAVARAPU RAJESHWAR RAO

To be heard on Monday the 18th day of November 2024(AT 10:30 AM - HYBRID MODE) NOTE - For
Registration - https://tshc.vconsol.com/register For attending Court Proceedings -
https://tshc.vconsol.com/login NOTE: THE PASS OVER MATTERS WILL BE TAKEN UP BEFORE

COMMENCING THE FINAL HEARING MATTERS.

SNO

EOR ADMISSION

1

10

11

12

13

14

(DAILY LIST)
CASE PETITIONER ADV. RESPONDENT ADV.
WP/31842/2024 LAKKADI DAYAKER REDDY GP FOR GENERAL ADMINISTRATION

IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

WP/31843/2024 D RAMAKRISHNA
1A 1/2024(Direction Petition)

WP/31847/2024 LAKKADI DAYAKER REDDY
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

WP/31849/2024 J KONDA REDDY
1A 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

WP/31851/2024 D LAKXMINARAYANA
1A 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

WP/31852/2024 GADDAM SETHU MADHAVA RAO
IA 1/2024(Direction Petition)
IA 2/2024(Stay Petition)

WP/31864/2024 V SIDDHARTH REDDY
1A 1/2024(Stay Petition)

WP/31879/2024 THANNERU CHAITANYA KUMAR
1A 1/2024(Suspension
Petition)

WP/31883/2024 SHAIK JEELANI BASHA
1A 1/2024(Suspension
Petition)

WP/31885/2024 AV A SIVA KARTIKEYA
1A 1/2024(Stay Petition)

WP/31906/2024 K VEDAVATHI
1A 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

WP/31916/2024 JAI KISHAN SOLANKI
1A 1/2024(Suspension

Petition)

WP/31933/2024 RAVINDAR B

1A 1/2024(Direction Petition)

WP/31940/2024 Y RATNAKAR
1A 1/2024(Suspension

K BALAKRISHNA (R9)
GP FOR FINANCE PLANNING (R2)

GP FOR FINANCE PLANNING

GP FOR SERVICES Il
GP FOR SERVICES | (R2)
K BALAKRISHNA (R22)

GP FOR SERVICES Il
GP FOR HOME (R2)

K BALAKRISHNA (R5)

GP FOR FINANCE PLANNING (R3)

GP FOR SERVICES |
GP FOR SERVICES Il (R3)
K BALAKRISHNA (R9)

GP FOR SERVICES il (R2)

GP FOR FINANCE PLANNING

Special Govt Pleader for State Tax

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R4)

DOMINIC FERNANDES (senior standing
counsel for CBIC) (R5)

J SUNITHA (JUNIOR SC FOR INCOME
TAX)

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R3)

Special Govt Pleader for State Tax

GP FOR HOME (R3)

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R4)

DOMINIC FERNANDES (senior standing
counsel for CBIC) (R5)

Special Govt Pleader for State Tax
DOMINIC FERNANDES (senior standing
counsel for CBIC) (R4)

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R5)

GP FOR GENERAL ADMINISTRATION
P MURALI KRISHNA (R6)

GP FOR HOME (R3)

GP FOR FINANCE PLANNING (R2)

Special Govt Pleader for State Tax
GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R4)

GP FOR GENERAL ADMINISTRATION

VIJHAY K PUNNA (SENIOR SC FOR ITD)

DISTRICT

KARIMNAGAR

HYDERABAD

JAGTIAL

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

SANGAREDDY

MAHABUBABAD

MEDCHAL-
MALKAJGIRI

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD



15

16

17

18

19

20

21

22

23

24

Petition)

WP/31966/2024
IA 1/2024(Direction Petition)

WP/31967/2024

IA 1/2024(Suspension
Petition)

IA 2/2024(Stay Petition)

WP/31984/2024
IA 1/2024(Stay Petition)

WP/31985/2024
IA 1/2024(Direction Petition)

WP/31987/2024
IA 1/2024(Direction Petition)

WP/32008/2024
IA 1/2024(Suspension
Petition)

WP/32014/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

WP/32031/2024
IA 1/2024(Stay Petition)

WP/32052/2024
IA 1/2024(Suspension
Petition)

WP/32090/2024
IA 1/2024(Stay Petition)
IA 2/2024(Stay Petition)

ADMISSION

25

26

27

28

29

WA/1018/2024
IA 2/2024(Suspension
Petition)

WA/1045/2024

IA 1/2024(Condone Delay
Petition)

IA 2/2024(Suspension
Petition)

WP/8100/2021
IA 1/2021(Stay Petition)

WP/23634/2022

IA 1/2022(Direction Petition)
IA 1/2024(Vacate Stay
Petition)

WP/5169/2023

IA 1/2023(Direction Petition)
IA 2/2023(Direction Petition)
IA 5/2024(Additional
Affidavit)

WP/28186/2024

RAVINDER REDDY SINGI REDDY

MD SHABAZ

AV A SIVA KARTIKEYA

MAHADEV ANYARAMBHATLA

GUDIPATI PREMGOPAL REDDY

P SREE RAMYA

GUNDRATI RAMAN GOUD

T PRADYOTH

THANNERU CHAITANYA KUMAR

M GOVIND REDDY

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA

GP FOR SERVICES |

| SUDHAKARA REDDY

S SRIDHAR

MALIPEDDI ABHINAY REDDY

GP FOR GENERAL ADMINISTRATION
K BALAKRISHNA (R5)
GP FOR FINANCE PLANNING (R2)

Special Govt Pleader for State Tax

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R3)

DOMINIC FERNANDES (senior standing
counsel for CBIC) (R4)

Special Govt Pleader for State Tax
DOMINIC FERNANDES (senior standing
counsel for CBIC) (R4)

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R5)

GP FOR GENERAL ADMINISTRATION
GP FOR FINANCE PLANNING (R2)

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA

DOMINIC FERNANDES (senior standing
counsel for CBIC) (R2)

Special Govt Pleader for State Tax

GP FOR GENERAL ADMINISTRATION
P MURALI KRISHNA (R4)
GP FOR FINANCE PLANNING (R2)

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA

BOKARO SAPNA REDDY (Jr. SC FOR
INCOME TAX) (R2)

J SUNITHA (JUNIOR SC FOR INCOME
TAX)

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R3)

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA

BOKARO SAPNA REDDY (Jr. SC FOR
INCOME TAX) (R2)

D LINGA RAO
T MAHENDER RAO (SC FOR NIT T.S
WARANGAL) (R2)

D LINGA RAO

Special Govt Pleader for State Tax

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA

DOMINIC FERNANDES (senior standing
counsel for CBIC) (R3)

DOMINIC FERNANDES (senior standing
counsel for CBIC)

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA

Special Govt Pleader for State Tax (R2)
DOMINIC FERNANDES (senior standing
counsel for CBIC) (R4)

DOMINIC FERNANDES (senior standing
counsel for CBIC) (R5)

KARIMNAGAR

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

SIDDIPET

NIZAMABAD

HANUMAKONDA

HYDERABAD

HYDERABAD

HYDERABAD



30

31
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34

35

36

37

38

39

40

41

42

43

a4

45

WP/28186/2024

IA 1/2024(Direction Petition)

IA 2/2024(Stay Petition)

WP/18305/2023
IA 1/2023(Stay Petition)
WP/18034/2023
WP/18312/2023
WP/18323/2023

WP/18034/2023
1A 1/2023(Stay Petition)

WP/18312/2023
IA 1/2023(Stay Petition)

WP/18323/2023
IA 1/2023(Stay Petition)

WP/1402/2024
IA 1/2024(Stay Petition)
WP/25494/2021

WP/25494/2021
IA 1/2021(Suspension
Petition)

WP/4028/2024
IA 1/2024(Stay Petition)

1A 2/2024(Implead Petition)

WP/8298/2024

IA 1/2024(Stay Petition)
IA 2/2024(Fix an Early
Date)

WP/9947/2024
IA 1/2024(Stay Petition)

WP/10206/2024

IA 1/2024(Direction Petition)

IA 2/2024(Stay Petition)

WP/14391/2024
IA 1/2024(Stay Petition)

WP/16801/2024

IA 1/2024(Direction Petition)

WP/17276/2024
IA 1/2024(Stay Petition)

WP/17534/2024

IA 1/2024(Suspension
Petition)

1A 2/2024(Stay Petition)
WP/17542/2024

WP/17542/2024

IA 1/2024(Suspension
Petition)

IA 2/2024(Stay Petition)

CUDDAPAH NANDA GOPAL

R.S. ASSOCIATES

R.S. ASSOCIATES

R.S. ASSOCIATES

R.S. ASSOCIATES

KARTHIK RAMANA PUTTAMREDDY

KARTHIK RAMANA PUTTAMREDDY

R.S. ASSOCIATES

PILLI NAGARAJ

KARTHIK RAMANA PUTTAMREDDY

ROHIT POGULA

KARTHIK RAMANA PUTTAMREDDY

G NARENDRA CHETTY

R.S. ASSOCIATES

DANTU SRINIVAS

DANTU SRINIVAS

Special Govt Pleader for State Tax

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R6)

DOMINIC FERNANDES (senior standing
counsel for CBIC) (R4)

Special Govt Pleader for State Tax

Special Govt Pleader for State Tax

Special Govt Pleader for State Tax

Special Govt Pleader for State Tax

Special Govt Pleader for State Tax
GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R5)

Special Govt Pleader for State Tax
GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R5)

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA

Special Govt Pleader for State Tax (R4)
DOMINIC FERNANDES (senior standing
counsel for CBIC) (R3)

DOMINIC FERNANDES (senior standing
counsel for CBIC) (R5)

DOMINIC FERNANDES (senior standing
counsel for CBIC) (R2)

Special Govt Pleader for State Tax

SPL GP FOR TAXES

GADI PRAVEEN KUMAR(Sr. SC FOR
CENTRL GOVT) (R3)

DOMINIC FERNANDES (senior standing
counsel for CBIC) (R4)

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA

JV PRASAD (Sr. SC FOR INCOME TAX)
(R2)

Special Govt Pleader for State Tax

P MURALI KRISHNA

JV PRASAD (Sr. SC FOR INCOME TAX)
GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R3)

Special Govt Pleader for State Tax

Special Govt Pleader for State Tax

HYDERABAD

RANGA REDDY

MAHABUBNAGAR

MAHABUBNAGAR

RANGA REDDY

RANGA REDDY

RANGA REDDY

HYDERABAD

HYDERABAD

WARANGAL

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

NALGONDA

NALGONDA



46

47

48

49

50

51

52

53

54

55

56

57

58

59

60

WP/18781/2024

IA 1/2024(Direction Petition)

WP/20147/2024
IA 2/2024(Stay Petition)

WP/20452/2024
IA 1/2024(Suspension
Petition)

IA 2/2024(Direction Petition)

WP/22273/2024
WP/33432/2023

WP/33432/2023
IA 1/2023(Suspension
Petition)

IA 2/2023(Direction Petition)
IA 3/2023(Direction Petition)

WP/22273/2024

IA 1/2024(Direction Petition)

1A 2/2024(Suspension
Petition)

WP/25121/2024
IA 2/2024(Stay Petition)

WP/25419/2024
IA 1/2024(Stay Petition)

WP/27228/2024
IA 2/2024(Stay Petition)
WP/27268/2024

WP/27268/2024
IA 2/2024(Stay Petition)

WP/28057/2024

IA 1/2024(Suspension
Petition)

1A 2/2024(Suspension
Petition)
WP/28061/2024
WP/28085/2024
WP/28087/2024

WP/28061/2024

IA 1/2024(Suspension
Petition)

IA 2/2024(Suspension
Petition)

WP/28085/2024

IA 1/2024(Suspension
Petition)

IA 2/2024(Suspension
Petition)

WP/28087/2024

IA 1/2024(Suspension
Petition)

1A 2/2024(Suspension
Petition)

WP/28649/2024
IA 1/2024(Stay Petition)

WP/29388/2024

GOONDLA VENKATESWARLU

K GOVINDA RAO

P V KRISHNAIAH

P V KRISHNAIAH

P V KRISHNAIAH

K SRILATHA

MV J K KUMAR

KARTHIK RAMANA PUTTAMREDDY

KARTHIK RAMANA PUTTAMREDDY

RAJA SHEKAR RAO SALVAJI

RAJA SHEKAR RAO SALVAJI

RAJA SHEKAR RAO SALVAJI

RAJA SHEKAR RAO SALVAJI

KARAN TALWAR

MD SHABAZ

Special Govt Pleader for State Tax

VIJHAY K PUNNA (SENIOR SC FOR ITD)
CENTRAL GOVERNMENT STANDING
COUNSEL (KL N RAGHAVENDRA

REDDY) (R4)

GP FOR SERVICES Il

GP FOR SERVICES | (R2)
GP FOR SERVICES Il (R6)
GP FOR SERVICES | (R1)
GP FOR SERVICES IIl (R4)

GP FOR SERVICES Il

GP FOR SERVICES | (R2)

ADDL ADVOCATE GENERAL (R5)
GP FOR SERVICES | (R1)

ADDL ADVOCATE GENERAL (R3)
GP FOR SERVICES IIl (R4)

GP FOR SERVICES Il

GP FOR SERVICES | (R2)
GP FOR SERVICES | (R1)
GP FOR SERVICES IIl (R4)

BOKARO SAPNA REDDY (Jr. SC FOR

INCOME TAX)

M VIJAY KUMAR (Sr SC FOR CENTRAL

GOVT)

GP FOR HOME

GADI PRAVEEN KUMAR Dy. SOLICITOR

GEN. OF INDIA (R3)

DOMINIC FERNANDES (senior standing

counsel for CBIC) (R4)
COURT SLIP

Special Govt Pleader for State Tax
GADI PRAVEEN KUMAR Dy. SOLICITOR

GEN. OF INDIA (R3)

DOMINIC FERNANDES (senior standing

counsel for CBIC) (R4)

GADI PRAVEEN KUMAR Dy. SOLICITOR

GEN. OF INDIA

GP FOR REVENUE (R4)
DOMINIC FERNANDES (senior standing

counsel for CBIC) (R2)

GADI PRAVEEN KUMAR Dy. SOLICITOR

GEN. OF INDIA

Special Govt Pleader for State Tax (R4)

GADI PRAVEEN KUMAR Dy. SOLICITOR

GEN. OF INDIA

Special Govt Pleader for State Tax (R2)

GADI PRAVEEN KUMAR Dy. SOLICITOR

GEN. OF INDIA

SWAROOP OORILLA (R3)
CHAITANYA KIRAN (R2)

M P KASHYAP

Special Govt Pleader for State Tax (R4)
GADI PRAVEEN KUMAR Dy. SOLICITOR

GEN. OF INDIA (R5)

Special Govt Pleader for State Tax

HYDERABAD

HYDERABAD

KHAMMAM

JAGTIAL

HYDERABAD

HYDERABAD

MAHABUBNAGAR

WARANGAL

WARANGAL

WARANGAL

WARANGAL

WARANGAL

WARANGAL

HYDERABAD

HYDERABAD



61

62

63

64

65

66

IA 1/2024(Stay Petition)

WP/30784/2024
IA 1/2024(Stay Petition)

WP/30843/2024
IA 1/2024(Stay Petition)

WP/31249/2024
IA 1/2024(Direction Petition)

WP/31269/2024
IA 1/2024(Suspension
Petition)

WP/31611/2024
IA 1/2024(Stay Petition)

WP(TR)/6249/2017

EOR DISMISSAL

67

WP/29429/2024/(Filing No.)

INTERLOCUTORY

68

69

70

71

WA/767/2023
IA 5/2023(Vacate Stay
Petition)

WP/965/2018

IA 1/2018(Suspension
Petition)

IA 2/2018(Vacate Stay
Petition)

WP/37971/2022
1A 1/2022(Suspension
Petition)

WP/24457/2023
IA 1/2023(Direction Petition)

EINAL HEARING

72

73

74

WA/927/2018

IA 2/2018(Extension
Petition)

IA 1/2019(Extension
Petition)
WA/1390/2018
WA/1396/2018

WA/1390/2018

IA 1/2018(Condone Delay
Petition)

IA 2/2018(Suspension
Petition)

WA/1396/2018
IA 1/2018(Condone Delay
Petition)

VENKATRAM REDDY MANTUR

M NAGA DEEPAK

MOHAMMAD IMTIYAZ PASHA

KARTHIK RAMANA PUTTAMREDDY

UPADHYAY RAGHAVENDER

V RAVICHANDRAN

MUHAMMAD VEQAR HUSSAIN

KATIKA RAVINDER REDDY
CH KOTESWARA RAO

POCHAIAH DORISHETTI
P RAMA SHARANA SHARMA

M R TAGORE

J NAGARAJA RAO

V NARASIMHA GOUD(SC FOR HMDA)

CH LAXMI NARAYANA

CH LAXMI NARAYANA

Special Govt Pleader for State Tax

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R4)

DOMINIC FERNANDES (senior standing
counsel for CBIC) (R2)

G VENKATESHVARLU CENTRAL GOVT
COUNSEL (R1)

DOMINIC FERNANDES (senior standing
counsel for CBIC)
PULIMAMIDI SHASHIDHAR REDDY (R4)

BOKARO SAPNA REDDY (Jr. SC FOR
INCOME TAX)

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R3)

SWAROOP OORILLA (R2)

DOMINIC FERNANDES (senior standing
counsel for CBIC) (R1)

Special Govt Pleader for State Tax
GADI PRAVEEN KUMAR(Sr. SC FOR
CENTRL GOVT) (R3)

Special Govt Pleader for State Tax

P S RAJASEKHAR (SC FOR TGPSC)
C SRINIVASA BABA (SC FOR APPSC)
(R2)

L VENKATESHWAR RAO

P PRASAD (SC FOR TGERC) (R4)
ADDL ADVOCATE GENERAL
ADDL ADVOCATE GENERAL (R3)
ADDL ADVOCATE GENERAL (R7)
ADDL ADVOCATE GENERAL (R2)

GP FOR SCHOOL EDUCATION
ADDL ADVOCATE GENERAL (R2)

GP FOR ANIMAL HUSBANDARY
GP FOR SERVICES Il (R1)

P. GOVIND REDDY/(SPECIAL COUNSEL
FOR A.P)

JHANSI Y (R6)

GP FOR SERVICES | (R3)

GP FOR FINANCE PLANNING (R4)

MEGHANA ADDLA SUNEEL

GP FOR REVENUE (R4)

GP FOR REVENUE (R3)

GP FOR MCPL ADMN URBAN DEV (R2)
CH LAXMI NARAYANA (R5)

MEGHANA ADDLA SUNEEL

GP FOR REVENUE (R4)

V NARASIMHA GOUD(SC FOR HMDA)
(R3)

GP FOR MCPL ADMN URBAN DEV (R2)

MEGHANA ADDLA SUNEEL
GP FOR REVENUE (R4)
V NARASIMHA GOUD(SC FOR HMDA)

HYDERABAD

HYDERABAD

WARANGAL

HYDERABAD

ADILABAD

HYDERABAD

HYDERABAD

RAJANNA SIRCILLA

HYDERABAD

VIKARABAD

HYDERABAD

HYDERABAD

RANGA REDDY

RANGA REDDY



75

76

7

78

79

1A 3/2018(Suspension
Petition)

WA/215/2020

IA 1/2020(Dispense with
Petition)

1A 2/2020(Suspension
Petition)

IA 1/2021(Direction Petition)
IA 1/2024(Fix an Early
Date)

ABU AKRAM

WP/22713/2019

IA 1/2019(Suspension
Petition)

IA 2/2019(Vacate Stay
Petition)

IA 1/2021(Vacate Stay
Petition)

IA 1/2022(Vacate Stay
Petition)
WP/15575/2022
WP/26871/2021

DR K LAKSHMI NARASIMHA

WP/26871/2021

IA 1/2021(Suspension
Petition)

IA 1/2024(Direction Petition)

DR K LAKSHMI NARASIMHA

WP/15575/2022

IA 1/2022(Direction Petition)
IA 2/2022(Direction Petition)
IA 1/2023(Amendment
Petition)

B MADHU SUDHAN RAO

WP/2358/2021
IA 1/2021(Direction Petition)

P RAVI SHANKER

(R3)

Y RAMA RAO(SC FOR HMDA) (R7)

GP FOR MCPL ADMN URBAN DEV (R2)
GP FOR REVENUE (R5)

TV KALYAN SINGH
GP FOR SOCIAL WELFARE (R2)

RANGA REDDY

JAGADISH KUAMAR BATCHU

JHANSI Y (R1)

P. GOVIND REDDY/(SPECIAL COUNSEL
FOR A.P) (R4)

RACHNA S WADDEPALLI(SC FOR TG
VVP)

CH GANESH (R7)

S VIJAY PRASHANTH (SC FOR TVVVP)
(R2)

GP FOR MEDICAL HEALTH FW (R3)

P. GOVIND REDDY(SPECIAL COUNSEL
FOR A.P)

CH GANESH

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R5)

HYDERABAD

JAGADISH KUAMAR BATCHU

RACHNA S WADDEPALLI (R2)

GP FOR MEDICAL HEALTH FW(AP) (R4)
CH GANESH (R5)

GP FOR MEDICAL HEALTH FW (R3)

HYDERABAD

GP FOR MEDICAL HEALTH FW
S VIJAY PRASHANTH (SC FOR TVVVP)
(R3)

HYDERABAD

A.KRANTI KUMAR REDDY (SC FOR THC) HYDERABAD
K VENKATESH GUPTA (R2)

NOTE: ADVANCE LIST FROM ITEM No. 80 TO 100 WILL BE TAKEN UP AFTER COMPLETION OF DAILY LIST ON 18.11.2024.



COURT NO. 2
THE HONOURABLE SRI JUSTICE SUJOY PAUL
THE HONOURABLE SRI JUSTICE NAMAVARAPU RAJESHWAR RAO

To be heard on Monday the 18th day of November 2024(ADVANCE LIST WILL BE TAKEN UP FROM 18.11.2024
T0O 21.11.2024)

(DAILY LIST-1)

GP FOR REVENUE (R22)

SNO CASE PETITIONER ADV. RESPONDENT ADV. DISTRICT
EINAL HEARING
80 TREVC/115/2008 BHASKAR REDDY VEMIREDDY HYDERABAD
81 TREVC/116/2008 BHASKAR REDDY VEMIREDDY HYDERABAD
82 TREVC/172/2008 SPL SC FOR CT AP DANTU SRINIVAS HYDERABAD
83 TREVC/195/2008 SPECIAL SC FOR CT G NARENDRA CHETTY HYDERABAD
84 TREVC/207/2008 KARTHIK RAMANA PUTTAMREDDY HYDERABAD
85 TREVC/208/2008 KARTHIK RAMANA PUTTAMREDDY HYDERABAD
86 TREVC/211/2008 NALGONDA
TREVC/200/2008 K RAJI REDDY (R80)
87 TREVC/212/2008 SPECIAL SC FOR CT TEJ PRAKASH TOSHNIWAL RANGA REDDY
88 TREVC/214/2008 SPECIAL SC FOR CT HYDERABAD
89 TREVC/220/2008 SPL SC FOR CT AP KARTHIK RAMANA PUTTAMREDDY HYDERABAD
90 TREVC/221/2008 SPL SC FOR CT AP KARTHIK RAMANA PUTTAMREDDY HYDERABAD
91 TREVC/225/2008 SPECIAL SC FOR CT KARTHIK RAMANA PUTTAMREDDY HYDERABAD
92 TREVC/226/2008 SPECIAL SC FOR CT KARTHIK RAMANA PUTTAMREDDY HYDERABAD
93 TREVC/227/2008 SPL SC FOR CT AP HYDERABAD
94 TREVC/229/2008 SPECIAL SC FOR CT KARTHIK RAMANA PUTTAMREDDY HYDERABAD
95 TREVC/232/2008 SPL SC FOR CT AP JV RAO HYDERABAD
96 TREVC/239/2008 SPL SC FOR CT AP HYDERABAD
S SASIDHAR REDDY (R18)
97 TREVC/240/2008 M GOVIND REDDY HYDERABAD
98 WP/5337/2008 S KRISHNA MURTHY Special Govt Pleader for State Tax HYDERABAD
GP FOR TRANSPORT (R5)
99 WP/6849/2008 CH PUSHYAM KIRAN B NARASIMHA SARMA HYDERABAD
100 WP/9528/2008 S KRISHNA MURTHY GP FOR COMMERCIAL TAX (AP) HYDERABAD
IA 1/2008(WPMP SPECIAL SC FOR CT (R91)
12598/2008)(Direction
Petition)
NOTE: ADVANCE LIST FROM ITEM No. 101 TO 120 WILL BE TAKEN UP AFTER COMPLETION OF DAILY LIST ON 19.11.2024
101 WP/9826/2008 KARTHIK RAMANA PUTTAMREDDY GP FOR COMMERCIAL TAX HYDERABAD
IA 1/2019(Fix an Early
Date)
IA 1/2023(Amendment
Petition)
102 WP/12940/2008 T RAMESH BABU GP FOR COMMERCIAL TAX HYDERABAD



103

104

105

106

107

108

109

110

111

112

113

114

115

116

117

118

119

120

121

122

123

124

125

126

127

128

WP/14003/2008

WP/17802/2008

WP/19462/2008
IA 1/2008(WPMP

25377/2008)(Fix an Early

Date)

WP/19831/2008

WP/19994/2008
IA 1/2008(WPMP

26101/2008)(Stay Petition)

WP/20005/2008

WP/20716/2008

WP/22097/2008

WP/22989/2008
IA 1/2008(WPMP

29940/2008)(Fix an Early

S CHAKRAPANI

BHASKAR REDDY VEMIREDDY

BHASKAR REDDY VEMIREDDY

BHASKAR REDDY VEMIREDDY

SHAIK JEELANI BASHA

R.S. ASSOCIATES

S CHAKRAPANI

SHAIK JEELANI BASHA

TEJPRAKASH TOSHNIWAL

GP FOR COMMERCIAL TAX

GP FOR COMMERCIAL TAX

GP FOR COMMERCIAL TAX

SPL SC FOR CT AP (R5)

GP FOR COMMERCIAL TAX

Special Govt Pleader for State Tax

GP FOR COMMERCIAL TAX

SPL SC FOR CT AP

GP FOR COMMERCIAL TAX

GP FOR COMMERCIAL TAX

SPECIAL SC FOR CT (R18)

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

RANGA REDDY

RANGA REDDY

HYDERABAD

RANGA REDDY

RANGA REDDY

Date)

WP/25227/2008 KARTHIK RAMANA PUTTAMREDDY GP FOR COMMERCIAL TAX HYDERABAD

IA 1/2019(Fix an Early

Date)

IA 1/2023(Amendment

Petition)

WP/25544/2008 S CHAKRAPANI GP FOR COMMERCIAL TAX HYDERABAD

WP/25891/2008 BHASKAR REDDY VEMIREDDY GP FOR COMMERCIAL TAX HYDERABAD

WP/25959/2008 JV PRASAD (SC FOR INCOME TAX) HYDERABAD

IA 1/2008(WPMP C P RAMASWAMI (R15)

33977/2008)(Suspension

Petition)

WP/17/2009 VEDULA SRINIVAS GP FOR COMMERCIAL TAX HYDERABAD

TREVC/22/2009 SPL SC FOR CT AP HYDERABAD

TREVC/55/2009 SPECIAL SC FOR CT HYDERABAD

TREVC/70/2009 SPL SC FOR CT AP HYDERABAD

TREVC/112/2009 SPL SC FOR CT AP HYDERABAD
NOTE: ADVANCE LIST FROM ITEM No. 121 TO 140 WILL BE TAKEN UP AFTER COMPLETION OF DAILY LIST ON 20.11.2024

TREVC/135/2009 SPECIAL SC FOR CT HYDERABAD

TREVC/202/2009 SPL SC FOR CT AP NALGONDA

TREVC/215/2009 SPL SC FOR CT AP HYDERABAD

TREVC/234/2009 SPECIAL SC FOR CT HYDERABAD

TREVC/266/2009 SPL SC FOR CT AP NIZAMABAD

TREVC/267/2009 SPECIAL SC FOR CT HYDERABAD

TREVC/272/2009 SPL SC FOR CT AP HYDERABAD

WP/3983/2009 MV J K KUMAR GP FOR COMMERCIAL TAX MEDAK



129

130

131

132

133

134

135

136

137

138

139

140

141

142

143

144

WP/4855/2009
IA 1/2009(WVMP

B NARASIMHA SARMA

1401/2009)(Vacate Stay GEN. OF INDIA

Petition)

IA 5/2009(WPMP

26509/2009)(Fix an Early

Date)

WP/4884/2009 AV KRISHNA KOUNDINYA
WP/5673/2009 M S SRINIVASA IYENGAR
WP/5702/2009 M S SRINIVASA IYENGAR

IA 1/2009(WPMP
7449/2009)(Stay Petition)

WP/5712/2009 M S SRINIVASA IYENGAR

WP/6960/2009
IA 1/2009(WPMP
9104/2009)(Stay Petition)

S CHAKRAPANI

WP/7391/2009

1A 1/2015(WVMP
175/2015)(Vacate Stay
Petition)

S R R VISWANATH

WP/8192/2009
1A 1/2009(WPMP
10716/2009)(Stay Petition)

BHASKAR REDDY VEMIREDDY

WP/8194/2009
IA 1/2009(WPMP
10718/2009)(Stay Petition)

BHASKAR REDDY VEMIREDDY

WP/9942/2009 BHASKAR REDDY VEMIREDDY

WP/9991/2009

IA 1/2017(WPMP
417/2017)(Miscellaneous
Petition)

MV PAVAN KUMAR

WP/14737/2009 S R R VISWANATH

WP/28365/2009 BHASKAR REDDY VEMIREDDY

WP/29141/2009

IA 1/2009(WPMP
37775/2009)(Stay Petition)
IA 1/2010(WVMP
2804/2010)(Vacate Stay
Petition)

IA 1/2024(Additional Material
Petition)

KARTHIK RAMANA PUTTAMREDDY

WP/29147/2009

IA 1/2009(WPMP
37781/2009)(Stay Petition)
IA 1/2010(WVMP
2806/2010)(Vacate Stay
Petition)

IA 1/2024(Additional Material
Petition)

KARTHIK RAMANA PUTTAMREDDY

WP/29150/2009

IA 1/2009(WPMP
37784/2009)(Stay Petition)
IA 1/2010(WVMP
2802/2010)(Vacate Stay
Petition)

IA 1/2024(Additional Material
Petition)

KARTHIK RAMANA PUTTAMREDDY

GADI PRAVEEN KUMAR Dy. SOLICITOR

null
GODA SIVA

S RASHOK V R BADRI(SC FOR ITAX)

GP FOR COMMERCIAL TAX

GP FOR COMMERCIAL TAX

GP FOR COMMERCIAL TAX

SPECIAL SC FOR CT (R8)

GP FOR COMMERCIAL TAX
SPECIAL SC FOR CT (R17)

Special Govt Pleader for State Tax

GP FOR COMMERCIAL TAX

GP FOR COMMERCIAL TAX

GP FOR COMMERCIAL TAX

Special Govt Pleader for State Tax

GP FOR COMMERCIAL TAX

GP FOR COMMERCIAL TAX

GP FOR COMMERCIAL TAX
SPECIAL SC FOR CT

GP FOR INDUSTRIES COMMERCE
(R71)

SPECIAL SC FOR CT (R72)

GP FOR COMMERCIAL TAX

GP FOR INDUSTRIES COMMERCE
(R67)

SPECIAL SC FOR CT

SPECIAL SC FOR CT (R68)

GP FOR COMMERCIAL TAX
SPECIAL SC FOR CT (R29)
SPECIAL SC FOR CT

GP FOR INDUSTRIES COMMERCE
(R30)

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

NOTE: ADVANCE LIST FROM ITEM No. 141 TO 152 WILL BE TAKEN UP AFTER COMPLETION OF DAILY LIST ON 21.11.2024

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD



145 MACMA/172/2015 KONDADI AJAY KUMAR P LAKSHMA REDDY HYDERABAD
RR1 UN SERVED PROOF OF SERVICE
FILED VIDE USR NO 6231/2023
RR2 & 3 MINOR REP BY R1
RR4 TO 6 UN SERVED PROOF OF
SERVICE FILED VIDE USR NO 8662/2023
PROOF OF PAPER PUBLICATION FILED
VIDE USR NOS.37717 AND 38603 OF

2023
146 MACMA/1232/2015 T MAHENDER RAO AJAY KUMAR MADISETTY HYDERABAD
RR 1 &2 APP
R3 PARTY REFUSED AS PER POSTAL
ENDORSEMENT
147 MACMA/1289/2015 KONDADI AJAY KUMAR P SAJAN KUMAR KARIMNAGAR
IA 1/2023(Permission Y RAMA RAO (R6)
Petition) Y RAMA RAO (R5)
IA 2/2023(Permission RR 1 & 2 APP BY VENKATESWAR
Petition) VARANASI
IA 3/2023(Petition to Declare R2 MINOR REP BY R1
Major) R3 NOT NECESSARY VIDE C.T.

R4 UNSERVED
RR5 & 6 APP BY Y.RAMA RAO.

148 MACMA/1406/2015 M RAM MOHAN REDDY (SC FOR TSRTC) MANDA ADAM HYDERABAD
POTTIGARI SRIDHAR REDDY (R11)
R1 APP
RR2 & 3 APP

149 MACMA/1482/2015 T VISWARUPA CHARY HYDERABAD
R1 NOTICE SENT NOT YET RETURNED
R2 SERVED

150 MACMA/1639/2015 B ROJA RAMANI HYDERABAD

IA 1/2015(MACMAMP
3468/2015)(Enhancement

Petition)
151 MACMA/2767/2015 HARINATH REDDY SOMA M RAJAMALLA REDDY KHAMMAM
RR 1 TO 3 APP
R4 UNSERVED
152 MACMA/2874/2015 NARESH BYRAPANENI HYDERABAD

R-1 SERVED
R-2 UNSERVED [ADDRESS LEFT]
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